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USER MANUAL 
District Court - Right To Information 

(D.C.R.T.I) 

Online RTI Appeals can only be filed on Online RTI Applications filed 
through the dedicated portal. Online RTI Appeals cannot be filed on 
physically filed RTI Applications. 

 

 
This is the home screen of RTI module. 
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THE URL FOR DCRTI Application: https://rti.tshc.gov.in/ 

https://rti.tshc.gov.in/
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Citizen Registration 

Citizen need to enter all mandatory fields, for provided mobile number Citizen will receive OTP, 

Password & RTI Application statues. 

The fields marked * are mandatory while the others are optional. 
 

 

                               

 
 

 

 

1. If a citizen belongs to BPL category he/she will select the option Yes in “Is the Applicant Below 
Poverty Line?” field and he/she has to enter his\her BPL card no and has to upload a scanned 

copy of BPL card. 

2. If a citizen belongs to Non BPL category, he/she will select the option NO in “Is the Applicant 
Below Poverty Line?” field and has to make a payment of RS 10 as prescribed in the DHC 
(RTI) Rules, 2006. 

3. While registration the Applicant receives His/her details(OTP for Mobile Number 
authentication & thereafter will receive Password to Login into RTI Portal) on the provided 
mobile no. and he/she can log in to the portal with the right login details. 

4. After 1st time login or after Password Reset login Citizen will be redirected to Change 

Password. 
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6. After successful password update, user will be redirected to Login Page. After Login 
Inbox page will be displayed, where Citizen can access the statuses of RTI he/she filed. 

 

7. The RTI submission page appears on clicking the “Submit RTI Request” button. 
 

8. Here Given Option to File The RTI  For  The District and high-court .  
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a. Please enter subject of RTI & upload supporting valid pdf file(optional). 

b. Please choose District & Court complex to which RTI need to be filled. 

7.After successful filing of RTI, 

a. if the citizen/user is Below Poverty Line(BPL) then RTI will be submitted to respective 

Court Complex – APIO & navigated to User inbox page. 

 

 
b. If the citizen/user is Above Poverty Line(Non-BPL) then citizen needs to pay RS 10 /-

towards RTI Application fee as prescribed in the DHC (RTI) Rules, 2006. For that user will 

be redirected to Payment Confirmation page thereby SBI Payment page. 
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SUPPORTING DOCUMENT SHOULD BE IN PDF FORMAT AND UPTO 5 MB. 

 
NO RTI FEE IS REQUIRED TO BE PAID BY ANY CITIZEN BELOW POVERTY LINE. 
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9. After Successful Payment, citizen filed RTI will be submitted to respective Court Complex – APIO 
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NOTE: As long Payment is not completed/not successful, RTI application will not be 

submitted to Court Complex – APIO & will be remained in Payment Pending status. 
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10. In case of BPL after successful RTI submission and in case of after successful RTI Application fee, a 

unique Reference number will be generated. 
 

 
11. Once after APIO registered RTI application, Diary No, RTI last date to reply, status will be 

generated. If RTI application is rejected, status of that RTI application will changed to ‘Rejected’. 
 

 
12. RTI application can be disclosed in following 7 ways (RTI Status): 

 Completed 

 Payment pending for copying charges 

 Partially complete 

 Assigned 

 Rejected/Denied 

 Payment completed for copying charges 

 Information being collected 
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13. Status of RTI application will be displayed in User Inbox page under ‘status’ and information 

shared/ comments added by APIO will displayed in comments section of User Inbox. 
 

 

 

14. If application status is ‘Pending for copying charges’, the copying charges needs to be paid by 

the user against the documentation to be received. For payment of copying charges click “pay 

copying charges” button and complete payment procedure. 
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First AFpipreaslt Appeal Submission 
 

15. In the following cases First Appeal link is enabled. 

 If RTI application is not completed within last date to reply. 

 If RTI application is completed. 

Note: First appeal link will be enabled only 30 days. 
 

16. First Appeal will be filed by clicking on ‘First Appeal’ in User Inbox. 

Note: No Application fee for First Appeal. 



 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

BACK TO INDEX 
 
 
 
 
 
 
 
 

 

17. By clicking on Profile Citizen/ User Profile will be displayed. Through this citizen details including 

mobile number can be changed. 
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18. After successfully updating profile details.  
BACK TO INDEX 

 
 

 
19. By clicking on Profile Citizen/ User Profile will be displayed. Through this citizen details including 

mobile number can be changed. 
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Change Password 
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20. After updating with a valid password, user will be logged out and can be logged in with new 

password. 
 

In Case of Forgot Password, Citizen as two options to Reset Password. 

 Password Reset through OTP. 

 Password Reset through Security Question 

Note: In both case new password will be sent to registered mobile number 
 

 Enter Email Id & Mobile Number submitted at Citizen Registration. By clicking on 

‘Generate OTP’ OTP will be sent to registered mobile number. 

 Enter the received OTP & thereafter successful submission, newly generated password 

will be sent to registered mobile number. 

 Citizen can be login with newly generated password. 
 

 
BACK TO INDEX 

Password Reset using Mobile Number 
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 Enter Email Id, Security Question will automatically displayed which is selected at 

Registration. 

 Enter the valid answer & thereafter successful submission, newly generated password 

will be sent to registered mobile number. 

 Citizen can be login with newly generated password. 
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Password Reset using Security Question 
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